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This OA was trénsferred‘to

case in the matter of 1.S. Tomar &0
India was pending pefore this court fo
ctated that the final order in the sa
been passed. we have éivenlseveral 0
respondents to file their reply. This
the Deputy Registrar (J) stating that
has yet been‘filed. In the ciféumsta
, o this OA directing that the rejliefs gran
I.8. Tomar § Ors. V¥s. Union of India
No. 1753/97 -etc. shall also be made

petitioners herein on putatis matandis
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r arguments. It is
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ted in the matter of
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applicable ‘to the
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